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Coram 	Hon'ble 1r.P.H.Trivedi 	 : Vice Chairman 

Hon'ble Mr.3.Santhana Krishnari 	; Judicial Member 

Neither the applicant nor his advocate present. 

Learfled advocate Mr.4.R.Raval, for Mr.P.M.Raval, for the 

respondents, states that by order dated 18.2.1991, a copy 

of which he has produced and which be taken on record by the 

Registry. The application has no cause. Accordingly the 

application stands disposed of. 

S. anthana Krishnan ) 	 ( P.H.Trivedi 
Judicial Member 	 Vice Chairman 
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